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Press Agencies’ Pool of Non-aligned
countries of which India is the Chair-
mmn and which is to be held in Jak-
arta in the first week of April, 1978,

Appeintment of & Pane]l of Commitiee
Membery for D.X.C.

2908. SHRI SUKHDEO PRASAD
VERMA: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whethey Government have ap-
pointed a panel of committee members
to inquire into the various affairs of
Delhi Transport Corporation, Delh;,
it s0;

(b) the facts thereof and terms of
reference made fo such panel to in-
vestigate and report;

(¢) whether the terms do not in-
clude an important aspect of DTC as
to how fare structures can be reduced
for jong distant commuters and also
to reduce general fares by resorting to
other economies 1n DTC, if so;

(d) the reasons therefor; and

(e) the steps being proposed to bLe
taken in this regard?

THE MINISTER OF STATE IN-
CHARGE IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) and (b). Yes, Sir.
The terms of reference of the Com-
mittee are given in the attached
statement,

(¢), (d) and (e). The Corporation
had already sent its proposals for re-
vision of fare structure of its services
and these are under consideration.
Efforts are also being made by the
Corporation to improve its fleet uti-
lisation and general operational effi-
ciency. It was, therefore, not consi-
dered necessary to remit the issue re-
garding revision of fares to the Com-
mittee.

Statement

The terms of references of the Com-
mittee are az underi—

(i) To examine the existing route

the travelling public and the need
for optimum utilisation of the Cor-
poration’s fleet.

(ii) To examine the quality of
service rendered by the Corporation
to the travelling public in respect
of seating arrangements, arrange-
ments for issue of tickets and such
other matters and to suggest mee-
sures for improvement keeping in
view the need for financial viabi.
lity of the Corporation.

(iii) To examine the reasons for
lack of queue discipline among the
travelling public and failure of
buses of the Corporation and private
buses operating under its control
to stop at appropriate places at bus
stops and to suggest measures to
remedy these difficulties.

(iv) To enquire into the general
complaint regarding unsatisfactory
behaviour of the operating staff of
DTC and private operators operat-
ing under their conmtrol, with the
travelling public and Suggest mea-
sures for bringing about improve-
ment therein.

(v) To enquire into the adequacy
or otherwise of the existing system
of public relations in the Corpora-
tion and to make suggestions to en-
sure a good rapport between the
DTC and the travelling public ia
genera]l and the student community
in particular.

(vi) To enquire into the present
arrangements for attending to pub-
lic complaints and grievances and to
suggest suitable measures for en-
suring expeditious redressal for all
such grievances and complaints.

(vil) To make suggestions for
improving the quality of service in
the private operated buses (as in
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case of A, O, L. €. buses there is
extreme overcrowding while in case
of buses under kilometrage scheme
drivers are indifferent to picking up
passengers,)

(viii) To enquire into the reasons
fgr the present rate of road acci-
dents by buses of the Corporation
and those operating under its cont-
rol and to suggest measures to re-
duce the same.

(ix) To look into the working of
the DTC workshop, reasons for de-
lay in repairing the buses, arrange-
ments for procurement of stores
and spares and make suggestion
for its improvement.
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Capacity utilisation in thermal plants

2911 SHRI G. 8. REDDI:
SHRI S. R. DAMANI;

SHRI RAGAVALU MOHAN-
ARANGAM:

Will the Minister of ENERGY be
pleased to state:

(a) whether there has been any
break through in regard to capacity
utilisation in thermal power plants in
recent days,

(b) whether these power. plants
have begun to work above 60 per cent
capacity utilisation;

(c) if not, the reasons thereof; and

(d) the steps taken to step up capa~
city utilisation and improvement
achieved as a result thereof?





